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South Central Railway on the morning of
21st June, 1969 ;

(b) if so, the cause of the accident ;

(c) whether the culprits have since been
apprehended ; and

(d) the amount of compensation paid to
the victims of derailment ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) Yes.

(b) The accident was "due to sabotage of
track.

(¢) No. C.I.D., Hyderabad is investigat-
ing the matter.

(d) In this accident no one was killed or
grievously injured. Three persons sustained
only minor injuries. No claim for compen-
sation has so far been reccived.
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Joint Ventures betwcan India and Nepal

3240. SHRI D. R. PARMAR :  Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND

COMPANY AFFAIRS be plcased to state :

(a) whether there are plans for developing
joint ventures in a number of ficlds between
India and Nepal ;

(b) whether the joint ventures are likely
to be in the private sector or in the public
sector and the extent of the participation of
the two sectors ; and

(c) whether such an initiative has satisfi-
ed the Nepalese Government and if not, the
reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) to (c). There are no plans
as such for setting-up Indo-Nepal loint
Ventures. However, a proposal for forma-
tion of Joint Industrial Cooperation Council
or other l'’ke organisation to aid and assist





